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MINISTRY OF CONSUMER AFFAIRS, FOOD AND
.- PUBLICDISTRIRUTION .~
. (Department of Food and Public Distribution)
 MOTIFICATION. ’

New Delhi, the 298 Novernber, 2007 «

" G:SR. 738(E).~—In exercisc of the powers conferred
by clause (d) of sub-rule (11) of rule 19A of the Sugar

hereby notify the value of the stock (V) zone-wise for the

purpose of calculation of buffer stock s_ubszdy for the buffer
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. (in Ruipéés-
Tooowm - N per gitintal)-;
OB ‘ ® .
¢ 1.Andhra-Pradesh’ 13659]
"2 Assam, Orissa, West Be)ngal 171933 °
and Nagaland R
3. Bihar(North) - 140930
4. Gujarat(South) - 123275
5. Gujarat (Saurashira) 1417.14 -
6., Harayana 124519 .
7. North-West Karnataka 134533 .
* 8. . Rest of Karnataka " 129068
9 Kerala, God and Coastal Kamateka

stock created during sugar season 2006-07, as mdlcated m

the tablebeiow nameiy —

Value

L Muharashtm {Soutl;)

42937

)
10. Madhya Pradesh

o
{ -
A . -

(133703

; PRI 128407
15. Rajasthan S . - 137325
16. TamxlNaduandPondlchery LT 133564
1. UtarPradesh{Cental) - < ¢ o 133077
18. Uttar Pradesh (East) " 138341
19. Uttar Pradesh (West) . 127592°

Note: For the purpose of calculation of buffer subsidy, -

the rate of interest is as specified by the Department

of the Economic Affairs to be charged froi the

private companies shall be 12% per annum vnth effect
from'1-4-2007.
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